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THE DEPUTY CHAIRMAN: Just a
minute, I have permitted Mr. Kapil Verma
first. Chairman has permitted him. He will
speak, (Interruptions) 1 wil] allow you.
They are not only the people of Maha-
. rashtra sheuld bet priority, Madam,

let him speak.

SHRI NARESH C. PUGLIA: Maha-
rashtra ghould bet priortly, Madam,
(Interruptions)

SHRI MENTAY PADMANABHAM:
You have permitted me, Madam. .

THE DEPUTY CHAIRMAN. I will
permiit you. Please, one minute.

Five hundred persons have died in their
State, 'They are bothered about it. You
should also have some consideration. There
should be some priority. Five hundred
persons have died. They are worried about

it. Let Mr. Verma speak.  (Interrup-
tionos) :
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THE DEPUTY CHAIRMAN: Please,
Members, take your seats. I will call you.
Never mind. 1 will call you

Mr. Swamy, please sit down. I will
call you.

SHRIMATI BITOYA CHAKRAVARTY
(Assam): Madam, shall I start now?

THE DEPUTY CHAIRMAN:
minute,

SHRIMATI BIJOYA CHAKRAVARTY:
He is speaking for so long.

THE DEPUTY CHAIRMAN. Never
mind. You can also speak for a long
time. But wait.

Salve Saheb. Mr. Puglia, please take
your seat. Mr. Salve will speak. Mr.
Puglia, nothing will go on record, if you
don’t abide by my ruling. Mr. Salve, .
please speak, (Interruptions)., Order.
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SHRI KAPIL VERMA (Uttar Pra-
desh): The reported calamity of the flood-
ing of rivers, particularly the Wardha in
Maharashtra and the Indrawati in Orisa,
has caused loss of human lives estimated
at about 500 in the Nagpur District and
more than ten in Orissa, Besides 100 per-
sons have been trapped in the power tun-
nel of the Indrawati Hydel Project. {(In-
terruptions). ‘

218

One



219 Reference of Flood Havoc [RAJYA SABHA ]

in Maharashtra,

Madhya Pradesh and 220
Orissa

THE DEPUTY CHAIRMAN: Dont | ¥ gmfly ger &, @ oi#la 9 #G§

interrupt him, Let him speak,

SHRI KAPIL VERMA: Madam, you
must have read in the papers today that
500 persons are feared killed in the vil-
lages. The Press reports suggest that there
was a havoc caused due to breach in the
river embankment, particularly in  upst-
ream of the Wardha in Madhya Pradesh,
That means some parts of Madhya Pra-
desh are aiso affected in the calamity, but
the figures are not available,

The tragedy has struck not less than
ten villages, out of which two have been
named in the reports. The farmers have
lost their crops, houses as well as herds
of cattle, The reports suggest that 1,600
houses have been badly damaged and 500
persens are mising from one village only.

There is need, therefore, to have a
statement from the Government with re-
gard to this tragedy that has afflicted
large sections of people in Maharashtra,
Madhya Pradesh and Orissa,

THE DEPUTY CHAIRMAN:  Okay.
This is recorded.

SHRI KAPIL. VERMA: I demand that
immediate compensation should be given
to the victims,
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Anybody who speaks without my permis-
sion is not going on record, This i not
going on record. I assure. you I will allow
you, but not like this. (Interruptions).
Please sit down, It is not going on re-
cord, Now, Mr. Salve,

SHRI N. K. P. SALVE (Maharashtra):
Madam, I crave the indulgence of the
hon. Members, What I am referring to
is a matter of very grim tragedy for the
nation and human lives in this country
cannot be allowed to become so  cheap.
T have been desperately ringing up Nag-
pur, Bombay and Amravati to find out
what has certainly happened. The report
which is coming to me is extremely dis-
concerting, What has been told to
me was that there has been a cloud burst,
‘there has been a burst of dam. As a result
of this over 2000 people have died. nearly
‘10,000 people have been rendered shelter-
fess, There is a terrible penic in that
area, Narkhed Taluk of Nagpur District.
All that T want to submit is, in the midst
of such a seriows situation, we cannot
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allow the Central Government to remain
a helpless spectator, I rang up the Chief
Minister and I understand that he has
already fleft for that area this morning at
9 o’clock by plan. 1 do oot know whether
the State Government itself is capable of
taking care of such a grim tragedy. I
would be very grateful if the Leader of
the House, who happens to be from the
same State, ascertains the correct situa-
tion and rushes as much relicf as possible
from New Dethi to that area. Madam,
the people there, T am told, are shelterless
and small children are abandonmed, It is
a national calamity...(Interruptions)..,

THE DEPUTY CHAIRMAN: It is a
national calamity and everybody should be
worried about it. Don’t make a political

issue out of ft,

SHRI N, K. P. SALVE; What is im-
portant is that we must rush relief to that
area without any defay whatsoever.

THE DEPUTY CHAIRMAN: Mr. Am-
bedkar, you allow the Minister to respond
to it. Your name is recorded here. Do
you want to say something? You akso-
ciate with his special mention, The en-
tire House associates with it regardless of
the political affiliation. Tt is a tragedy for
the people living there.

SHRI PRAKASH YASHWANT AM-
BEDKAR (Nominated): The question
is, it is an inter-State river, The question
over here is, there are two dams on this
river, Basically from which dam the
water was released, that is most important.
The Minister can ascertain that thing and
inform the House.

THE LEADER OF THE HOUSE
(SHRI S. B, CHAVAN): Madam Deputy
Chairperson, 1 appreciate the anxiety of all
the Members of the House over the trage-
dies which have-taken place in  Maha-
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rashtra, Orissa and Madhya
These are the three States which  have
been affected. It is entirely for the Col-
fector of the district to handle the situation
and even he can call the Army in  this
situation. He has full authority, But, at
the same time, looking to the mood of
the House, T will pass on this information
to the Minister of Water Resources and
I will request him specially to gather all
the information and make a statement in
the House.

Pradesh,

THE DEPUTY CHAIRMAN: That is
good.. . (Interruptions) .. Now you should
be satisfied because the Minister has given
-

a satisfactory assurance.

REFERENCE To DELAY IN RELEASE
OF MR. DORAISWAMY

SHRI SURESH KALMADI
rashtra): Madam, I would like to
from the hon, Home Minister about
efforts to get Mr. Doraiswamy released
from the mifitants, I have been raising
this issue consecutively for the past one
week. I want the Home Minister to
make a statement on this,

SHRI DAVID LEDGER (Assam):
Madam what i this? You are allowing
Members only from Maharashtra.

THE DEPUTY CHAIRMAN: I
allow one by one.
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SHRI BASANT KUMAR DAS (Orissa);
Madam, I want to make a mention about
the floods in Orissa and about the people
trapped in a tunnel, Please give me 2
chance.

THE DEPUTY CHAIRMAN: Please
go back to your seat, Don't get agitated.
If your voice is louder, you can  speak.
Since your voice i not louder, I should
protect you more, So please take your
seat. T wili call you.

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN): Actually, they
are asking for...(Interruptions), '

THE DEPUTY CHAIRMAN: Please

do pot interrupt.

SHRI S. B. CHAVAN: In Doraiswamy’s
case, the militants were first inststing on
the release of four people. Now, they
are insisting that three people should be
released first,
brought there.  You should first release
these three with an interval of three hours,
And after three hours, DoraiSwamy will
be refeased, :

SHRI SURESH KALMADI; You have
already released three people.

SHRI S. B, CHAVAN: Just a minute.
Do not get excited so much.

"THE DEPUTY CHAIRMAN: Let him.
complete, - ]

Then Doraiswamy wil] be -
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